
LOK SABHA DEBATES 

LOK SABRA 

Tuesday, August 9, 1960/Sravana 18, 
1882 (Saka) 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair.] 

ORAL ANSWERS TO QUESTIONS 

Ceylon Navy Patrol 

+ r Shrl Ram Krishan Gupta: 

I Shr~ Chintamon~ Panigrahi: 
Shn A. M. TarIq: 

I Shri Naval Prabhakar: 
*239. ~ Shri Vldya Charan Shukla: 

I Shri N. R. Muniswamy: 

I Shri Raghunath Singh: 
Shri Achar: 

l Shri S. A. Mehdi: 

Will the Prime MInister be pleased 
to state: 

(a) whether it is a fact that Ceylon 
Navy Patrol and Indian fishermen 
clashed recently in Katcha Thivu 
Island between India and North 
Ceylon; 

(b) if so, whether any protest h;' 
been made by the Indian High Com-
missioner in Ceylon; and 

(c) whether any other similar inci-
dents have taken place? 

The Parliamentary Secretary to the 
Minister of External Affairs (Shrl 
Sadath Ali Khan): (a) No actual 
dash bas occurred but some harass-
ment was caused to Indian fishermen 
when two Indian fishing-boats anchor-
ed off one of the Islands of Adam's 
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Bridge On 20th April, 1960 and were 
towed to Talaimanar by the Ceylon 
Navy, presumably on suspicion of 
carrying illicit immigrants. They 
were, however, released by the 
Ceylon Civil Authorities afterinterro-
gation. The incident did not occur in 
or near Katcha Thivu Islands. 

(b) A note was sent to Ceylon Gov_ 
ernment requesting them to institute 
necessary enquiries into the circum-
stances that led to the incident. 

(c) Reports have been received 
from Madras of two minor encounters 
in the Palk Straits between Ceylon 
Police patrols and Indian fishing 
parties. There were no serious inci-
dents. 

Sbri Ram Krishan Gupta: May I 
know whether this Island is' within 
our jurisdiction? Is it in India or 
Ceylon? 

The Prime Minister and Minister 
of External Affairs (Shr! JawabarJaf 
Nehru): Nothing occurred in the 
Island. It occurred in the high seas. 

Shri Tangamani: This incident oc-
curred between Katcha Thivu Island 
and North Ceylon. We would like 
to know whether the Ceylon Govern-
ment are claiming that Island as their 
own? 

Shri Jawabarlal NehnJ: think 
there is some controversy about it. 

Sbri Ramanathan Chettiar: May 
know whether it is not a fact that 
the Katcha Thivu Island belonged to 
the Ramanathapuram Samasthanam 
and the Ceylon Government are con-
testing that claim? 

Sbri Jawaharlal Nehru: Ramanatha-
puram Samasthanam is a zamindari; 
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Sbrl Sadath Ali Khan: Nat that J 
know of. 

it is not a State. If it is a zamindari 
it is a matter for the courts to settle 
It. 

Shri Ramanathan Chettlar: Rama-
nathapuram Samasthanam has been 
taken over by the Government of 
Madras under the Zamindari Aboli-
tion Act. So, it is the Madras State 
that that owns the Katcha Thivu 
Island. 

Shri JawaharJaI Nehru: I under-
stand that question. Whether the 
zamindari is owned by the Samastha_ 
nam or the State, it continues to be 
a zamindari; it does not become some-
thing else. 

Mr. Speaker: All that the hon. 
Member means is that it is part of 
India and not part of Ceylon. 

Shri Jawaharlal Nehru: That is the 
matter in controversy. 

Shri N. R. Muniswamy: May I know 
whether any enquiry has been held 
as to the exact position and also 
whether these fushing boats carried 
illicit imigrants to Ceylon? 

Shrl .JawaharJaI Nehru: They did 
not reach Ceylon. The Ceylon Gov-
ernment is naturally anxious to pre-
vent illegal immigrants and when 
they see people in small boats, fishing 
or other, they suspect. They go to 
enquire. The suspicion may not be 
justified but that is how these small 
incidents occur. 

Sbrl Tangamani: It was stated that 
two fishing boats were taken by the 
Ceylon Navy to Talaimanar. We 
would like to know whether ther<' 
were any illicit immigrants going 
from India to Ceylon in that particular 
boat? 

Shri Sadath All Khan: No, Sir. 

Shri Tangamani: May I kr,ow WllC-
ther apart from the incidents durma 
the 20th April and the first week of 
May, there were any more instances 
during June and July? 

Shrl Vajpayee: May I know when 
the Ceylon Government laid its claim 
to this Island, what steps have been 
taken to settle this controversy ip 
favour of India? 

Shri Jawaharlal Nehru: I cannet 
say the exact date. PersonilUy, I 
have seen papers in connection with 
it for over a year; may be more thGn 
that. 
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Sbri Vajpayee: It is very surprising 
that the Prime Minister d<-es not 
know whether there is any people 
living there or whether we are in 
possession of that Island. If there ill 
any controversy the G\l\'ernment 
should make its stand clear. 

Shrl JawaharJaI Nehru: Tha' is true 
If a question has been put about it, 
I will find out the facts. This q\.€S-
tion was about an incident. There" 
fore, I am sorry I am unablE to gr,"., 
the exact details . I know this con-
troversy about it but I do not know 
more at present. 




